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Q?en Court 

ALlAHABAD, 

Allahabad t h i s the 01st day of May 2000 . 

Original A£c l ication no. 104 of 1994 . 

Hon 'ble Mr. S . K.I Naqvi, Judicia l Member 

~on 'ble Mr~ M~ . Singh, Administrative Member 

.. A . K. Bhar dwaj , 

Sjo Shr i R.N. Sharma , 

Aged about 38 Yea r s , 

R/o 407 , Br ahmap ur i , 

Muzaffar-nagar. 

••• Applica nt 

CjA Shr i .S. Mukherj i 

Versus 

1 . Lhion of India through tl1e Dire ctor General, 

of Hea lth Services , 

Di r e ctorate General of Hea lth Services , 

Govermmen t of India , Minis try of Hea lth , 

and Family We lfa re, 

Nirma n 13hawan , 

New De l hi . 

The Deputy Dire ctor , 

Centra 1 Go vernm:? nt of He a 1 th Scheme , 

Ministry of Hea 1 th ana Famil y we l fare , 
1CQ , Soti Ga nj, 
tv\eerut. 
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3 . Shr i. Karan Na yyar , 

LO\"-'er Divis ion Clerk i n the 

Cffice of the Deputy Direct or , 

Central Government Hea lth Scheme , 

Ministry of Health and Famil y '.'.lelfare , 

10~ , Soti Ganj , 

MEEHUf!. 

C/R Km . Sadhana Srivastava . 

OR DER 

r •••• 

Hon ' blc fAr . S . K. I . Nagvi , Member-J. 

Respondents 

Vido order dated 23 . 01 o1990, copy 

of which has been anrexed as annexure A 3 , on 

tre reccmrn!mdatio n o f D .P . C ~ Shri A.K. Bhar dwaj , 
Is~ 

app licant , Lv,as vJorking as L . D.C . was appo i nted 

as Junior ~indi Tra nslator in th e pay sca l e of 
A$ · 

~ . 1440 - 2300,~transfer on deputation basis 

and Shri A.K. Bha rdwaj , joine d accordingly . 

This period of transfer on deputation was ext ended 

from time t o time and ultimate l y t he deputation 

~erminated v i de order datad 14 .01 .1994 , copy of 

wh ict: ha s been annexed as Annexure A and 

Shri n .K . Bhardwaj was r everted to the post of 

L .D.C . with effe ct fror.1 23 . 01 . 1994 in the pay 

sca l e of Rs'. 950 - 1500 which hZ)s b~en imp ugned 

in t his Original Application alongwith communica tion 

da tad 20 • .i.2 .1993 , copy of ,.,h ich ha s be .an anne xed 
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as annexure B, through which orcter on rcp£3sentation 
1: f~-e.-Ru-i- . 

of Shri A .K . BhardV{aj '•ICI S comm unicated ,[t hat tho 

question of his absorption shoul d come onJy vhen 

deputation method fai l s • 

2. The resJ:onrl::nts have contested the case ~ 

'n±f. '- • J..vvcr-~ .1.a main l y p l eaded that since the 

applicant did not furnish ~is wil ling-ness , 

t herefore , his case is still pending . 

Hea r d arguements p l a ccd :t.;" ei thcr side 

and perused the record . 

4 . ':Je find fr om annex ure A- 9 , dated 03 . 05 .93 

through \•r})ich the applicant submitted to respondent 
).a.&c;. -~~ • - . 

h is r equest and ~viouslJ( willingness for. being < 
c ~/.. .,v.-4~·/UQ 6.4t~~ "'-? t.rdJ . 

observed as Junior J:-Iindi Translator11 Th i s position 

has not been denied in the Counter Af f i davit . 

5 . Durin9 the course of arguement , l ea rned 

counsel for t he app licant pointed out thwt under 

s imilar c ir cumstanc0s the i ncombonts to the post 

of Junior Hindi Translator a t J':)clhi and Nwgp ur 

have a l ready been favourably considered and the 

discriminat i on is being~~ to t.he appl) cant . 
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6 . Lhder the 
it is fit matter to 

above c i r cumstances , we 
direct the respondents 

find that 
to ro~ 

consider t he ca se of t~e applicant for absorption/ 

r-eu ular appointment as it has been done at De l hi 
c; 

and Nagp ur under simi l a r circu~st~accs •nd it ~hould~ 
~,.._c("~l 

and it should not have been kept;awaiting t 11 e wil ling-

ness of the app l icant which is said ·a have alr eady 
/ 

been communicated thro ugh applic3t ion de:: ted 03 . 05 .93 , 

copy of which has been annexed with t he Original 

Application as annexure A 9 and , t herefore , t he 
.:t_c.t-ey.~ 

respondents areLdirected to pass detail ed , speaking 

and reasoned order with~n three mont hs f r om the 

date of communica tion of t ll is order.and if the 

app l icant is found fit for absorption ,as it was 

done in the s i milar circumstmnces at Delhi and 

Nagpur,his seniority be pr otected. The O.A . 

is de cided with t he above direction . 

7 . No order as to costs . 

~ (.__ ..... 

Member-A Member- J 
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